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AT'I'ENDANCE-CUM-ORDER SHEE'I' O}' TTIE HEARING OF PRINCIPAL BENCH OI.. TIIENATIONAI, COMPANY LAw I.RIBUNzu, orr zo.ro.irrro

NAME Ol"t'IIE COMpANy: Mr. Jasmeet Singh Bhandari & Ors.

V/s.

M/s. Bhandari Builders pvt. Ltd. & Ors.
SEC'I'ION ot" TuE coMPANIEs AC'l-: 397t398of the Companies Act 1956 and24y242 of the
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Companies Act 2013.



On the request made by

deferred to 08.12.2016.
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ORDER

Iearned counsel for the Petitioner hearing is

[CHIEF JUSTICE M.M. KUMAR]
PRESIDENTrc

ts.K. MOHA-PArRA}
MEMBARIT]

the


